
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAI'4: NAGALAND: MIZORAI4 AND ARUNACHAL PRADESH)

NOTIFI CATION
Dated: Guwahati, the 17th of May,2024

NO.HC.Vrr-s4/ 202414367 I A### The Hon'ble Gauhati High Court has been

pleased to nominate the following Trainee Grade-III Judicial Officers of Assam to

attend the conference on " Criminal Law Reforms 2O2i: India?
Progressive Path in the Administrattbn of Criminal Justice System"to be

organized by the Department of Legal Affairs, Ministry of Law & Justice, Govt. of

India at Dr. Bhupen Hazarika Auditorium, IIT Guwahati, Namati lalah,
Guwahati, Assam on 19th of May, 2024.

Name of the Officer Designation and Place of Posting

7

Sl. No.

1 Smti Arpita Rajkumari Civil Judge (Jr. Div.) No. 1, Diphu,
Karbi An lon

2 Judicial lvlagistrate 1st Class, NagaonShri Rohit Baruah

3 Smti Bidisha Kakati Judicial Magistrate 1st Class, Goalpara

4 Shri Hari Prasad Nepal Civil Judge (Jr.Div.), Dibrugarh

5 Civil Judge (Jr.Div.), BajaliSmti Anjilina Kalita

6 Civil Judge (Jr.Div.) No.5, Kamrup (M)Smti Ragini Sarma

Smti Eyasminara Begum Judicial Magistrate lst Class, T'insukia

o gistrate lst Class, Tezpur,Smti Jintismrita Devi
Soni UT

I Judicial Ma

9 Shri Bhaskarjyoti Sarma Judicial Magistrate 1n Class, Jorhat

10. Smti Manjushree Banik Judicial Magistrate ls Class, Diphu,
Karbi An lon

11. Smti Anindita Borah Judicial Magistrate 1st Class, Sivasagar

12. Judicial Magistrate 1st Class, ChirangSmti Himakhi Kalita

Judicial Magistrate 1*
Silchar

Class, Cachar,

74.

Dr. Belayet Hussain
Mazumder

Smti Devapreeti Sharma

13.

ludicial Magistrate 1st Class, Golaghat

15. Judicial Magistrate 1st Class, BaksaSmti Tahsin Parbin
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10 Shri Uttam Kumar Jha Civil Judge (Jr. Divn.)-cum-Judicial
Ma istra te lst Class, Eiswanath

27. Sri Jyotish Bharali Civil Judge (lr.Div.), Sou th Salmara
Hatsin tman

22 Smti Hiramani Baishya Judicial Magistrate lst Class, Darrang

25.

26. Shri Prasanta Das Civil Ju
Dhema

dge (Jr. Div.) No. 2-cum- JMFC

The nominated Trainee Officers are requested to report at the
venue (Dr. Bhupen Hazarika Auditorium, rrr Guwahati) on 1g_05_2024
at 09:00 A.M. for the aforesaid programme.

By Order,
Sd/- S.Dhar

REGISTRAR (JUpIcIAt)
4 4 7Copy forwarded fo

1. The L.R. &

r information & necessary action to:
Secretary to the Govt. of Assam, Judicial Department, Dispur,

Guwahati, Assam.

Dr. Anju Rathi Rana, Additional Secretary, Ministry of Law & Justice,
Department of Legal Affairs, Gow. of India, New Delhi.
Email Id: anjurathiranal23@gmait,com

The Principal Accountant General (A&E), Assam, Beltola, cuwahati for
information and necessary action.

D

3

Smti Sadhana Kumari
Mandal

16. Civil Judge (Jr.Div.), Charaideo

17. Shri Sabyasachi Sarma Judicial Magistrate 1st Class, Udalguri

20

19 D u Re str ra UJ dp fy c aI G Ua ah t H) I
uCo G ha tia

Smti Jyotisikha Choudhury

Smti Tanisha Toshniwal Judicial lvlagistrate 1st Class, Sivasagar

Judicial Magistrate 1st Class, Hojai
23. Smti Manisha Das

Civil Judge (Jr.Div.) No. 2, Dima Hasao
24.

uJ d c a aM ts ra te st1 assCII N rtho
kLa h m Iu khLa m rU

Smti Kaushiki Das

Smti Anjali Doley

Civil Judge (Jr. Div.), Majuti
27. Shri Nelson Baro

Judicial M
Hasao

zd. Smti Prity Daimari agistrate 1st Class, Dima

?o ge (Jr. Div.), West KarbiShri Kishan Bey
Hamren

r Civil Jud
An lon
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The Offtcerc arc placed on deputation fot the program on

condition that (a) the OflJcets will be treafud as on duty duing
the training period & (b) they will be entitled T.A, & D.A. as

admissible under the Rules.

4. The Registrar (Vigilance I Admn.l Esstt.), Gauhati High Court, Guwahati.

5. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

6. The District and Sessions Judge,

Bajali / Baksa / Biswanath / Cachar, Silchar / Charaideo I Cnirang I
Darrang / Dhemaji / Dibrugarh / Dima Hasao / Goalpara / Golaghat /
Hojai / Jorhat / Kamrup (M) / Karbi Anglong / Lakhimpur I Majiti I
Nagaon / Sivasagar / Sonitpur / Tinsukia / Udalguri / South Salmara-

Mankachar / West Karbi Anglong.

7. All the nominated Trainee Grade-III Judicial Officers.

8. The Project Manager, Gauhati High Court, Guwahati.

(He is rcquested to upload the notificatrbn immediately to
the ofllcial websib of the Gauhati High Court, Guwahati).

9. The Administrative Officer, Judicial Academy, Assam with a request to

place the Notification before the Hon'ble Director, Judicial Academy.

10. The Private Secretary to Hon'ble l{r. Justice Manash Ranjan pathak,

Gauhati High Court, Guwahati for his Lordshipt kind information.

11. The C.A. to the Registrar General, Gauhati High Court, Guwahati.
ITHE LIST OF OFFICERS HEREINASOVE IS I{OT NECESSARTLY { OROER OF sEt{IORrTy]

s$- .1 \)
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REGI R (JU DICIAL)
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